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FILED BY: 

 

 

NEW DELHI                                                         JYOTI MENDIRATTA 

DATED: 20.04.2025                                          Advocate for the GNCT of Delhi 

H-34, Jangpura Extension 

(Lower Ground Floor) 

Near INOX EROS Cinema, 

New Delhi-110014 

Ph: 9811136141 

jmalawoffices@gmail.com 

67



68

1



69

2



70

3



71

4



72

5



73

6



74

7



75

8



76

9

Annexure-A



77

10



78

11

Annexure-B



79

12



80

13



81

14



82

15



83

16



84

17



85

18

Annexure-C



86

19

Annexure-D



87

20



88

21

Annexure-E (Colly.)



89

22



90

23

Photographs of Khasras



91

24



92

25



93

26



94

27



95

28



96

29



97

30


	INDEX
	Status Report on behalf of Respondent No. 3 Deputy
Conservator of Forest, West Forest Division,
Department of Forest & Wildlife, Govt. of NCT of
Delhi.7632329fc0d077d39ba2.pdf
	Annexure- A: Ground Inspection report
	Annexure- B: Photographs of Khasra 8//18
	Annexure- C: Copy of Corrigendum is attached
	Annexure- D: Photographs of Khasra no. 19//2 along
with other Khasra no. 19//9, 33/13, 16//16, 19/1, 6//6/1,
8//23, 35//17, 15//2, 21//15//1 and 20/10 replaced by
other Khasra nos, 4//5, 12, 13, 14, 15, 17, 18, 19, 8//18,
21//14, 15/1, 35//17, 36//5, 37//1, 2 of Village
Kharkhari Jatmal
	Annexure- E: (Colly) Copy of letters dated 19.07.2022
and 09.04.2025 written to Sub-Divisional Magistrate,
Kapeshera



